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[Translation)

(iv) Demand to review the decision to

reduce the supply of foodgrains in
Bastar District

SHRI MANKURAM FfODI (Bastar) :
The Baster district has faced one of the
worst droughts in the last 20 years because
there was absolutely no rainfaill during the
year 1986-87. The poor adivasis are still
grappling with the drought situation.

The State Government bave started
relief works everywhere in each region of
Bastar to face this dreadful situation,
More than onc lakh laboyrers are employed
in the relief works and the relief works are
their only means of livelihood. The
tribals of this district do mot want to go
anywhere else in search of work even if
they have to starve. The consumption of
goodgrains of this district is 3 thousand
quintal per month. But, by ignoring the
actual cousumption of this district the
supply of goodgrains has been reduced to
1 thousand quintal from the last month.
This has created a pitiable conditiba in
Bastar district. Because the whole district
has been affected by drought therefore,
excepting production of Kharif crop, it is
dependent on imports from outside.

I, therefore, urge upon the Union
Government to see that there is no reduc-
tion in the supply of 3 thousand quintal of
foodgrains to the Bastar district.

[English) .

{v) Need to give early clearance to
‘the Colour Picture Tabe Project
subnritted by the Andhra Pradesh

Electronics Development

Corporation

SHRI V. SOBHANADREESWARA
RAO (Vijayawada): Sir, the Andhma
Pradesh Electronics Developmeat Corpora-
fion has applied for licence to manufacture
colour picture tubes in 1983. Taking into
account the' transportation aspects, the
Union Government at that point of time
had decided to grant licences to two State
Public Sector organisations, one in the
North and the other in the South. Accord-
ingly. letters of intent were issuzd to
Andhra Pradesh Electronics Development
Corporation and Punjab State Electronics

Development Corporation.  Subsequently,
another  letter of intent was issued to
Uttar Pradesh Electronics Development-
Corporation. The APEDC has gone in
for the latest technology from Philips,
Holland, who also offered to participate
to the extent of 60 per cent of the equity,
bringing in thereby valuable foreign
exchange for the country. While the
foreign collaboration  applications of
Punjab with Hitachi and U.P. wirh Toshiba
were cleared within two months,” the appli-
cation of APEDC with Philips is still pend-
ing with the Union Government for more
than two years. The Technical experts of
Philips have examined several places in
Andhra Pradesh and found - Kondapalli as
ideally suited fot locating the project where
water from river Krishna and power from
Vijayawada Thermal Power Station' are
available in plenty. * The people of Andhra
Pradesh and Krishna district in particular
are very eager that this colour picture tube
project is sanctioned quickly as it will go
a long way in the industrial development
of the area. The Union Minister for
Industries had informed me way back in
December 1986 that  the proposal of M/s
APEDC Ltd. for the manufacture of colour
picture tubes is under active consideration
of the Government. It is more than a
year now, but nothing bas been heard
thereafter.

I urge upon the Union Govemnment to
clear the foreign collaboration application
of APEDC with Philips, Holland, imme-
diately.

(vi) Demand for extemsion of broad

gauge railway Jine from Guwahati
to Tinsukia/Dibrugarh

SHRI M.R. SAIKIA (Nowgong) :
North Eastern States of India, comprising
Assam, Nagaland, Manipur, Tripura,
Meghalaya, Mizoram  and Arunachal
Pradesh are linked wijth the rest of the
country by the N.E. Frontier Railways,
North-Eastern Railway is the only Zonal
Railway having single line trunk route and
out of total of 1200 km., only 50 per cent
has been conveited to Broad-Gauge connec-
ting only Guwahati with the resf of the
country and the rest 5Q per;cent still remains
under Metre Gauge line even after 40 years
of Independence.
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[Shri M.R. Saikia] ‘

Large public sector enterprises like Oil
India, ONGC, Fertilizer Corporation,
Coal India and major tea gardens ecarniag
valueable foreign exchange for the country are
situated in upper Assam areas only in bet-
ween Guwahati and Dibrugarh which is
still served by metre gauge link of Indian
Railways and that too having only single line
track.

The public sector units are facing
immense problem in transportation of their
finished products and raw  materials,
heavy machinery and equipments from
ports and other major cities of India to
their plants and vice versa. .

Therefore, - I request the Union
Government ro provide funds for
extension of broad-gauge line from

Guwathati to Tinsukia/Dibrugarh which is
the nodal point of the entire North-
Eastern Region for development of this

rigion.

[Translation]

(iv): Need to formulate schemes to

provide drinking water to Barmer,

: Jaisalmer, Jodhpur, etc, from
Indira Gandhi Canal

SHRI VIRDHI CHANDER JAIN
(Barmer) : Mr. Deputy Speaker, Sir,
under Rule 377, 1 want to present a matter
of public importance before the House.
The problem of drinking water is still there
is most of the villages of desert districts of
Barmer, Jaisalmer, Jodhpur, Bikaner and
Churu of Rajasthan. The Schemes were
formulated to supply . drinking water to
villages by means of tube-wells but those
tube-wells are also becoming dry due to
the scarcity of water.

The drinking water has not yet been
supplied to many villages and several ham-
lets, which have been declared vyillages,
in the above mentioned districts.

The water in most of the villages of
these districts is saline. There are such
vitlages where either there is no water all
or the supply is very less. In some of
the villages the tube-wells have also not
been successful, .

The permanent solution for the porblem
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of drinking water of these districts is the
Indira Gandhi Canal. The State Govern-
ment have formulated some schemes to
supply drinking water -from the Indira
Gandhi Canal to some villages and the city
of Jaisalmer. But these are ndbt adequate.
Therefore, it is necessary for the State
Government to formulate a scheme for
supply of drinking water to all the villages
of these districts and important cities like
Barmer, Pokaran, Shergarh, Bulotra,
Siwana and the headquarters of Tehsil
and Punchayat Committees.

An amount of Rs. 2 thousand crore is
required to solve the said problem and the
Government of Rajasthan is unable to
arrange such a big amount.

Therefore, the Government of Rajasthan
should prepare a scheme to supply drinking
water from the Indira Gandhi Canal to the
desert villages and cities of barmer,
Jaisalmer, Jodhpur, Bikaner and Churu
and for the implementation of this Scheme
the Central Government should make a
provision of 1500 crore rupees in the
coming Seventh and Eighth Year Plans and
the Rajasthan Government should mobilise

. 300 crore rupees for this purpose.

(viii) Need for providing improved
quality of cattle feed" to U.P,,
Blhar, Orissa and West Bengal

SHRI YOGESHWAR  PRASAD
YOGESH (Chatra) : * Mr. Deputy Speaker,
Sir, 1 would like to bring to your notice
under Rule 377 that the cattle wealth is in
abundance in the Eastern Uttar Pradesh,
Chhota Nagpur in Bihar, Orissa and West
Bengal and in the plateaus of Madhya
Pradesh. In spite of having hundreds of
cows and goats, some tribals or farmers
get very less quantity of milk. The height
of the cows of these regions is less and
give as much milk as goats give. The
millk giving capacity of the cattle of these
regions is less than 1S per cent in eompa-
rison to that of cattle of other regions of
India. Every body knows about the
importance of milk in our public and
social life. There is no scarcity of cattle
feed in forests and good quality fodder
can be developed extensively with the
help of the Covernment. The breed of
these short statured cows, buffaloes and
goats can be improved but, unfortunately,



